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Pradeep Rameshwar Sharma v. National Investigating Agency, (A.S. Bopanna and P.S. Narasimha, 
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Mulla Abdulla Sab v. Karuru Malli, (B.S. Bhanumathi, J.), 2023 SCC OnLine AP 1740 

S.A. Iron & Metal v. CST, (U. Durga Prasad Rao and Venkata Jyothirmai Pratapa, JJ.), 2023 SCC 

OnLine AP 1741 
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Cruz Silveira v. State of Goa, (M.S. Sonak and Bharat P. Deshpande, JJ.), 2023 SCC OnLine Bom 

1749 
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Madhusudhan P. Deshmukh v. Maharudra Cargos, (M.S. Sonak, J.), 2023 SCC OnLine Bom 1754 

Mohan Baburao Dessai v. Goa Housing Board, (M.S. Sonak, J.), 2023 SCC OnLine Bom 1757 

Piyush Shandillya v. Giridhar Armane, (M.S. Sonak and Bharat P. Deshpande, JJ.), 2023 SCC 
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Sk. Mohd. Hanif Bepari v. Merces Builders (P) Ltd., (M.S. Sonak, J.), 2023 SCC OnLine Bom 1760 

State of Maharashtra v. Ajay Rajendra Pawar, (Sunil B. Shukre and Manish Pitale, JJ.), 2023 SCC 

OnLine Bom 1750 

Sudhirkumar Vinayak Surlakar v. State of Goa, (M.S. Sonak and Bharat P. Deshpande, JJ.), 2023 

SCC OnLine Bom 1761 

Swapnil Pradip Fondekar v. Antonio David Souza, (Bharat P. Deshpande, J.), 2023 SCC OnLine 

Bom 1758 

  

Calcutta High Court 

Dhansar Engineering Co. (P) Ltd. v. W.B. Mineral Development & Trading Corpn. Ltd., (T.S. 

Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 SCC OnLine Cal 2440 

Himangshu Mallick v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2023 SCC 

OnLine Cal 2437 

Ram Prasad Das v. State of W.B., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 

SCC OnLine Cal 2438 

State of W.B. v. Mohd. Habibullah Khan, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 

2023 SCC OnLine Cal 2436 

W.B. State Electricity Distribution Co. Ltd. v. Raju Sekh, (T.S. Sivagnanam, C.J. and Hiranmay 

Bhattacharyya, J.), 2023 SCC OnLine Cal 2439 
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Guddu Poyam v. State of Chhattisgarh, (Ramesh Sinha, C.J. and N.K. Chandravanshi, J.), 2023 SCC 

OnLine Chh 3114 
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Akash Sharma v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 5210 

Amit Guglani v. L & T Housing Finance Ltd., (Jyoti Singh, J.), 2023 SCC OnLine Del 5206 

Ashok Singh v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 5207 

Capital Land Builders (P) Ltd. v. State (NCT of Delhi), (Navin Chawla, J.), 2023 SCC OnLine Del 

5257 

Daya Shanhar Mishra v. State, (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 5208 

Dayanand Model School v. State (NCT of Delhi), (Satish Chandra Sharma, C.J. and Sanjeev Narula, 

J.), 2023 SCC OnLine Del 5236 

Dedicated Freight Corridor Corpn. of India Ltd. v. Tata Aldesa JV, (Chandra Dhari Singh, J.), 2023 

SCC OnLine Del 5242 

Dedicated Freight Corridor Corpn. of India Ltd. v. Tata Aldesa JV, (Chandra Dhari Singh, J.), 2023 

SCC OnLine Del 5243 

Dedicated Freight Corridor Corpn. of India Ltd. v. Tata Aldesa, (Chandra Dhari Singh, J.), 2023 

SCC OnLine Del 5244 

Devender Damle v. Chetna Verma, (Swarana Kanta Sharma, J.), 2023 SCC OnLine Del 5230 

Dhanush Infotech (P) Ltd. v. National Informatics Centre Services, (Satish Chandra Sharma, C.J. and 

Sanjeev Narula, J.), 2023 SCC OnLine Del 5251 

Dixita Golwala v. Narcotics Control Bureau, (Jasmeet Singh, J.), 2023 SCC OnLine Del 5209 

Gayatri Goyal v. State (NCT of Delhi), (Rajnish Bhatnagar, J.), 2023 SCC OnLine Del 5260 

GM Modular (P) Ltd. v. Gopal Shinghal, (Prathiba M. Singh, J.), 2023 SCC OnLine Del 5212 

Hari Mohan Singh v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 

5259 

Harsh Taneja v. Manju Taneja, (Manmeet Pritam Singh Arora, J.), 2023 SCC OnLine Del 5215 

Manisha Tyagi v. Baljeet Singh, (Chandra Dhari Singh, J.), 2023 SCC OnLine Del 5213 

Manohar Lal v. State, (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 5221 

Master Jatin v. HDFC Ergo General Insurance Co. Ltd., (Navin Chawla, J.), 2023 SCC OnLine Del 

5239 

Meenakshi Chaudhary v. Delhi High Court, (Manmohan and Mini Pushkarna, JJ.), 2023 SCC OnLine 

Del 5250 

Mohinder Singh v. Satish Chander Sikka, (Tara Vitasta Ganju, J.), 2023 SCC OnLine Del 5245 
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New India Assurance Co. Ltd. v. Lalita Devi, (Navin Chawla, J.), 2023 SCC OnLine Del 5241 

Nitin Kashyap v. MCD, (Siddharth Mridul and Anish Dayal, JJ.), 2023 SCC OnLine Del 5248 
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Rajendra Nath Chaturvedi v. Raj Kumar, (Navin Chawla, J.), 2023 SCC OnLine Del 5240 

Rajni Nagpal v. Reeta Bhayana, (Manmeet Pritam Singh Arora, J.), 2023 SCC OnLine Del 5216 

Rakesh Kumar Kalra Deaf Divayang v. State (NCT of Delhi), (Swarana Kanta Sharma, J.), 2023 

SCC OnLine Del 5261 
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